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15 Oriva . . . 86500 86500 536-01 53601 1036:00 1096:00
15_ Punjab CLe .. 266-00 266- 00 276-38 275 o 316- 00 316 00
17 Rajasthan . . . 457-55 43600  488.65 510°00 55000 55000
13 Skk'm - «+  16:00 16-00 1007 1693 18-00 18- 0o
19 Tan | Nadu “._ 7. 196000 1960'c0 180000 1B8B.52  sc50 0o A 50°(0
20 Tripura . .. . 60° 00 60- 00 66- 00 66-00 7600 76 00

2t Uttar Pradesh  , - . 3513:00 351300 3440°00 34{40°00 3922°00  3922°00
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23 A&NIslands . ., | 32:00 ¢ — 26-32 —_ 3600 —
24  Arunacha) Pradesh ' L -88 — 47-ao —_ 3600 —_
25 Chandigarh .~ s T 800 0 — 4°40 —_ 10'00 -
26 Df&N Haveli . 8-00 .- .‘ 8-8o — 18+ 00 —
27 Delhj ) . 8-00 —_ 759 —_ 16-00 —
28 Goa,Daman & Diu . ' 32°00 — 69:62 - 42+ 00 —
2y Lakshadweep . 800 — 22-46 - 10° 00 —
3n Mizoram 4 _::—.' "."’ 32-00 — 3267 — 36-vo —_—
a1 Pondicherry .. 1997 — 32700 -— 36+00 —_
ALl Ismia - 19961°49 1978009 18776-35% 20244-71 23000°00% 2275300
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*[nclwles Rs. 7.00 lakhs on expenditure on estabishment etc.
Nere;  In case of Uninn Territories the entire funds are provided by Centre,

Rural Landlesy Employment Guarantee i Landless Employment Guarantee Pro-

Programme ¢ woamme (RLEGP) was launched on

629. SHRI K. VASUDEVA PANIC- 15-8-1983 with two basic objectives viz:
KER: Will the Minister of AGRICUL-

TURE AND RURAL DEVELOPMENT A (i) to improve and expand employ-

be pleased to state. ment opportunities for rural landless

with a view to providing guarantee of
employment for at least one member
of every landless labour household up-
to 100 days in a year;

(a) the details of Rural Landless Em-
ployment Guarantee Programme which was
started in 1984;

(b) whether the objectives of the pro- i} .
gramme have been fally achieved; and (i) creation of durable assets for
strengthening the rural  infrastructure

if not. what are the reasons there- .
¢y if mot, what ar ¢ which) wil] lead to a rapid growth of

for? rural economy.

THE MINISTER OF STATE IN THE v
DEPARTMENT OF RURAL DEVELOP- . i .
MENT .(SHRI CHANDULAL Assistance under this pfrogramme. is
CHANDRAKAR): (a) to (c) The Rural provided 1o the State /Union Territory

+
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Guvernments by the Central Government
on 100 per cent basis, During the Sixth
Five Year Plan an outlay of Rs, 600
crores was proposed out of which Rs. 100
crores was for 1983-84 while Rs, 500
crores was for 1984-85. It was expected
that 60 million mandayg of employment
would bc generated during 1983-84 and
300 million mandays during 1984-85.
While during 1983-84 an amount of Rs.
100 crores was released to the State/
‘Union Territory Governmenis for the im-
plementaiion of the programme, during
1984-85 cnly Rs, 400 crores was provid-
ed in the budget.
- . 4 *

" Under the RLEGP, the Central Sanc-
* tioning Committee has upto date approved
314 projects involving an estimated cost
of approximately Rs, 904,37 crores.
The assets™ereated under these projects
wil] the durable ones which will strengthen
the rural infrastructure and lead to a
growth of the rural economy, This Pro-

" gramme has also led to the expansion of

employment opportunities in rural arcas.
While employment is being given to the
landless labourers along with other rural
unemployed, therg is, however no guideline
for identification of the landless workers
which is expected to be done at the local
level, However, a pilot schemg o issue
household cards to landless workers under
the RLEGP is under consideration to faci-
litate monitoring of this point,

Project financed by International Develop-
ment Association and National Coopera-
tive Development Council

630, SHRI K, VASUDEVA PANIC-
KER: Will the Minister of AGRICUL-
TURE AND RURAL DEVELOPMENT
be pleased to state:

-
.

(a) whether a massive project, financed
by the Internationaj Developmens Associa-
ticn and the Naional Cooperaive Develop-
raent Council, is likely to be commissioned

" shortly in various States:
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(b) if so, what are the details thereof;
and .

- B SN

(c) the extent to which the project is
likely to streamline the activities of co-
operatives in the countiry?

: . ' L ] .
THE MINISTER OF AGRICULTURE
AND RURAL DEVELOPMENT (SHRI
BUTA. SINGH): (a2) and (b) A project
calied “Nationa} Cooperative  Develop-
mznt Corporation—III Project” has been
approved by International Development
Association of the World Bank for a
credit of US $220 Million for imple-
mentation by cooperatives in 9 States.
The total cosy of the project is estimated
at Rs. 505.44 crores, of which Rs 237.60
rores would be available from IDA. The
IDA .funds would be made available by
the Government of India to NCDC, The
cost of the project would be shared
amongst the NCDC, the State Govern-
ments and the participating co-

operatives according to the agreed
financing pattern. The  project
envisages construction  of 7779

rural godocwns with a totaj] storage capa-
city of 15.7 lakh tonnes in six Stafes, im-
rlementation of an integrated soyabean
production and  processing  programme
involving setting up of 3 seed processing
plants and 4 solvent extraction plants in
2 States, setting up of 4 cotton seed ex-
traction plants in 4 States, 11 cotton ginn-
ing units and 5 cotton spinning mills in §
States and intensive specialised program-
me of training of personne| of coopera-
tives under these projects, The project
would be implemented over a period of
5 years fromx 1984-85, .

(c) The 4 components of the project
fit into the Government approach to co-
operative development  for supporting
agriculture through  cooperatives for -
providing package of services to the far-
mers for both input delivery as well as
marking og outputs. The objectives of
the project js thus to sirengthen the co-
ope:rmivcs in these States and jncrease
their capability. for providing services to
the farmers, -



